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9. Konark Wood Products, Kora-
put. 

10. Sponge Iron (TISeO). 
11. Nitro Glycerine. 
12. Caustic Chlorine. 
13. Hexachlore Cycle Penta-dine. 
14. Maliee Anhydride. 
15. Sugar/Industrial Alcoh:>l deri-

T.ratives 
16. Low Temperat.ure O:;.';)onisa-

tion Plant, Talcher. 
17. China Clay Washery & H. T. 

Insulators. 

18. Bharat Steel Castings. 
19. Soda Ash & Amonium Chloride. 
20. Fibre Glass Project. 
21. Ferro Nickle Project. 
'22. Conveyor Belting. 
23. Electrical Stamping. 
24. Power Transformers. 
25. Jute Twine Unit. 

Joint Ventures (New): 
26. Vanaspati Project, Bolatlgir. 
27. Sulphuric Acid Plant, Kalma. 
28. Bicycle Project (export orien-

ted). 

Public SectoT (New): 
29. H P. Cylinder Project. 

In addition to the above projects, 
State Government have Infrastructu-
ral Development Corporation, Film 
Development Corporation, Cooperative 
Spinning Mills and also schemes like 
Power Subsidy and Loans against Elec-
tricity Duty, Sales tax Loans, Invest-
ment Subsidy, Margin Money for Term 
Loans etc. for promoting development 
of industries in the State of Orissa. 

BeSides, some of the major Central 
sector industrial and mineral projects 
included in the Sixth Five Year Plan 
to be located in the State of Orissa 
are listed below:-

1. Rourkela Steel Plant (Silicon 
'Steel Project, Modernisation of Hot 
Strip Mill, __ Additional Naphtha re-

forming plant, fertiliser plant di versl-
ftcation,cement plant, Modernisation 
of Steel Plant, Captive power piant, 
Coke Oven plant etc. 

2. National Aluminium Corpora .. 
tion-Orissa Aluminium Complex. 

3. Hindustan Zinc Ltd. Sargipa1l1 
lead mines. 

4. Orissa Sand Complex (Indian 
Rare Earths Ltd.). 

5. Heavy W,ater Project (Talcher). 
6. Bharat Aluminium Co. Ltd.. 

Gandhamardan Bauxite Mine. 
7. Fertilizer Corporation of India, 

Tnlcher Project. 
S. Second New Steel Plant. 

12.00 brs. 

RE: ADJOURNMENT MOTlONS 

(InteTruptions) •• 

MR. SPEAKEtR. Nothing should go 
on record without my permission. I 
have not allowed so far anybody. 

(Interruptions) •• 

MR. SPEAKER: Prof. Dandavate. 

PROF. MADJiU DANDAVATE (Raja-
pur): You had assured the House that 
the strike of the public sector employ-
ees in Bangalore is a very serious one. 
Today is the day of the strike. There-
fore, many members have given ad-
journment motjons on this issue. We 
would like this issue to be discussed. 
Please let Us know whether yOU would 
allow us to discuss this issue. 

MR. SPEAKER: No. When I am 
satisfied again, we will see. I have 
allowed it twice. 

PROF. MADHU DANDAVATE: Are-, 
you not satisfied that it is urgent? / 

/ 
MR. SPEAKER: Not yet... " 

(Interruptions) • • -_._-- ------_. --- ---------- ----··not recorded 
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l\llt SPEAKER: It is up to them. 

.·.SBRI ATAJ.. BIBARl V y ~ 
(New Delhi): The bank employees 
'have gone on strike. All the banks are 
closed today. We have given notice of 
adjournment motion. 

MR. S R~ I have not allowed. 
It is' not a question for adjournment 
motion. 

(Interruptions) 

SHRr INDRAJIT GUPTA (Basirhat): 
Thousands of public sector employees 
are observing a one-day strike today in 
support of the Bangalore workers. Ac-
cording to your suggestion, I had given 
a calling attention notice as you had 
suggested. You said, "Please give ano-
ther notice; I will consider it." 

MR. SPEAKER :  I am getting the 
facts again. It is still under considera-
tion. 

SHRI INDRAJIT GUPTA: I have 
given that notice today. What has 
bappened to it? I have not been infor-
med. 

MR. sPEAKER: It is under considera-
tion. I have not taken any decision 
yet. 

(Inte7'7"Uptions) 

SHRI NIREN GHOSH (Dum Dum): 
The question is that the entire public 
sector employes are on strike. 

(Interruptions) 

MR. SPEAKER: No. I have disal-
lowed that. 

SHRI ATAL BIHARI VAJPAYEE: 
You can direct the Government to 
make a statement. 

MR. SPEAKER: It is left to the 
Government, not to me. 

:MR. SPEAKER: Let them do It. 

SHRI ATAL BIHARl VAJPAYEE: 
You can direct the Government to 
make a statement. 

MR. SPEAKER: The Ministers are 
there. I cannot force the Government 
to make a statement. 

(lnte1'7'Uptions) 

SHRI A'TAL BIHARI VAJPAYEE: 
You can direct. 

MR. SPEAKER: Nothing is going on 
record without my permission. 

(Interruptions) •• 

ifUAl ~  r.f ~ 7flIT ~  

(~) 

~  ~ GfRr lhft ~ 
1[-~ arr Wt (I 

(~) 

12.04 hrs. 

[prof. Madhu Dandavate and some 
other hon. Members the left the 
H;ouse). 
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PROF. MADHU V ~ You 
had agreed' that It is an urgent issue 
and the G'lvemment sh'buld be able to 
let the House know what exactly is \ft ~ ~ ~ (~)  
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SHRr A. NEELAOHITHADASAN 
NADAR:** 

MR. SPEAKER: Nothing is goinS on 
record of wlhat he says because I have 
not allowed him. 

Mr. Nadar, I can bear you very 
patiently. You need not get excited. 
It might give rise to blood pressure. I 
will be rather constrained then. That 
Is what I say. I am rather concerned 
about it. I have been gathering infor-
matton. Without -geitUng inltormation 
J cannot go and proceed on a subject. 
I must ,et it. I am getting it. Your 
call attention Is there. Mr. George 
lremandes has also given.· Let me 
satisfy myself. If there exists aLY 
cause for that Or not, there miibt be 
only newspaper repOrts-., 

SHRI A. NEELALOHITHADASAN 
NADAR: It was raised in the Kerala 
Assembly. 

-------
* *Not recorded. 

~l  ," -
. M& ~ _I knOW. If y01.l 

cOD;le to that, that is certah;aly a sup. 
jed to be handled by the State. And 
the ~ was a question on the floor of 
the Kerala Assembly. The sante thing 
applies to Mr. Rajnath's point also. 

arer tf mr.nar ;IT If ifi{tlT ~ ~ , 
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~ lfCf qftl\;rtf I ~ crcRi ~ ~ 
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11'« ~ i6l ~ ~ ... 

(amR) 

Please sit down. When I am bea ring so 
patiootly. does it behave you to rise 
like this? Please sit down. Why should 
you do that? 

~ (l4iii1dl< ~ : ~~ \iii, ~ 
a ~ I 

MR. SPEAKER: I am coming to that. 
Let me do it. 

(Interruptions) 

MR. SPEAKE.R: I am comina to that. 
Let me do it. 

(1 nterruptions) 

MR. SPEAKER: Government is 
listening to them. I have already 
brought it to the notice of the Govern-
ment. 

SHRr ATAL BIHARI VAJPA VEE: 
You can direct the Minister to make a 
statement on the floor of the House. 

MR. SPEAK'ER : It Is up to the 
Mintste-r. I cannot force him. Nowt-
Papers to be laid on the Table. 

----.. --. 



-SHRI ATAL BIHMtI VAJPAYBE: 
The strilQ is spreadinl. . Today ~ -the 
banks are On strike. -

MR. SPEAKER: You have made your 
point. They must be seeing it. 

SHRI ATAL BIHARI VAJPAYEE: 
Kindly guide us. 

MR. SPEAKER: You have made your 
point. Now' let the Government come 
forward. 

(InterTUptiona) 

MR. SPEAKER: I have allowed you 
twice. 

(InteTTUPtion,) 

MR. SPEAKER: I cannot allow the 
same subject daily. Nothing is going 
on without my permission. 

(lnteffuptionB) 

SHRI A NEELALOHITHADASAN 
NADAR· 

MR. SPEAKER: Only what I allow 
will go on. What Mr Nadar SdYS com-
pletely goes out. .-

SHRr RATANSINH RAJDA lBom-
bay South): Sir, if you pennit me to 
say, the entire public sector undertak-
ing is paralysed. It is a very serious 
matter. 

MR. SPRAKER: I know that. 

SaRI RATANSINH RAJDA: Y ()u 
should direct the Government to come 
to the rescue, to make a statement .... 

MR. SPEAKER: Government is free 
to make a statement. 

• arR. ~  '(f. (~) : ~ 
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*Not recorded. 

'SBBI l l l S l a(~ 

rakbpur) : Thescient1ate of tbe ,Bha .. _ 
bII.a Atomic Research Centre committed 
Suicide .. (Interruptions). Such in-
cidents Are always taking place in our 
research organisations .. (Interrup-
tions). 

MR. SPEAKER: How can we take up 
in this House every murder that is 
taking place? We have a population of 
670 million. 

SHRI HAR1KESH BAHADUR: 'rhis 
is a very serious matter. 

MR. SPEAKER: No, that is for the 
State Government. The situation must 
be handled bY the state Government it.. 
self. 

(Interruptions) 

12-.09 hn. 

PAPERS LAID ON THE TABLE 

NO'l'D'ICATIONS UNDER INDUS'l"lUE8 

(DEVELOPMENT AND REGULATION ACT, 

1951, HALF-YEARLY REPORT FOR no: 
PERIOD FROM 1-4-1979 TO 30-9.79 OF 
COla BOARD REVIEWS ON AND ANNUAL 

REPORTS OF Com. BOARD FOR 1979-80. 
HINDUSTAN PHOTO FILMS MANUFACTUR-
ING Co. LTD. OoTACAMUND FOR 1979-80, 
BHARAT PuMPs AND COMPRESSORS Lm. 
NAINIJ ALLAHABAD FOR 1979-80. BURN 

STANDARD COMPANY LTD. CALCUTTA FOR 

1979-80 AND A STATEMENT FOR DELA.Y 

CEMENT CONTROL (REGULATION OF 

PRODUCTION) ORDER, 1981 AND REVIEW 

ON NATIONAL SMALL INDUSTRIEs COR-
PORATION LTD., NEW DELHI FOR 1979-80. 

THE MINISTER OF STATE IN THB 
MINISTRY OF INDUSTRY (SHRI 
CHARANJIT CHANANA): I beg ,to lay 
on the Table:- . 

(1) A cOPy each of the following 
Notificatio:ls (Hindi and English ver-


